feoett faum

HHER 91-2
(memﬁﬂaﬁﬁwmﬁ)
AR, 1 A=, 2005/H1iad 20,1927 (315)

ge-118

- ge & rwant wd ReEs |

s ore, el AT N @) W sifies g ST, ST -uf

Rorem, et Preffae wvga o g8 -
ﬁqﬁﬁﬁ?mm%ﬁ?&ﬁmmmﬂmm ﬁﬁﬁaﬁmﬁm%ﬁa
mvf%merﬁm323/341/34asamﬁawsrrémm422/05ﬁaéwt’ﬁ
Mgﬁﬂw.m&mﬁwmwmﬁmww
Rer & fear T

gl w@
gfa

DELHI LEGISLATIVE ASSEMBLY SECRETARIAT

BULLETIN PART-II
(General_ information relating to legislative and other matters)
Friday, 11'" November 2005/ 20 Kartika 1927 (Saka)

No. 115

Sub:  DETENTION AND RELEASE OF MEMBER

The following message addressed to the Hon’ble Speaker, Delhi Vidhan Sabha,
Delhi. was recerved irom Addl. Dy. Commuissioner of‘Pol]ce North West District, Delhi

“It is intimated that on 20.10.2005 Shri Jai Bhagwan Aggarwal MLA Delhi

was arrested in case FIR N0.422/05 dated 04.05.2005 u/s 323/341/34 IPC
P.S. Saraswati Vihar, Delhi and was released on bail immediatelty.”

Siddharath Rao
Secretary
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